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(c) by when the feasibility report
for setling up a refinery st Karnal
will be ready; and

(d) what will be the capacity of the
Karnal refinery?

THE MINISTER OF STATY IN THE
MINISTRY OF ENERGY (SHRI DAL-
BIR SINGH): (a) and (b) The de-
signed capacity of the Mathura Refi-
nery is 6 million tonnes per annum.
The refinery is presently operating
at a throughput level of about 4 to 45
million tonnes per annum. The de-
signed capacily js expected to be al.
tained by the 1st guarter of 1983.

(c) The feasibilily report for sett-
ing up of Karna] refinery is expected
1o Te ready shortly

(!} The capacity envisaged for the
Karnal refinery is 6 million {onnes per
annum,

0il refinery at Mangalore

1107, SHRI B. IBRAHIM: Will the
Wivicter of ENERGY be pleased to
refer to the answer to Unstarred Qu-
o 32 given in the Rajya Sabha
wn cthe doth Julv, 1082 and state:

o) whether Government have since
fwdlt-ed the reporls regarding the ex-
wt localion and the extent of land
requivod for estiblishing an oi] refine-

1 AMangalare: and

§2) if so_ whal are the ‘defails there-
«f?

THE MINISTER OF STATE IN THE
MIRISTRY OF ENERGY (SHEI DAL~
8'R SINGH: 1a) No, Sir.

+ Dacs nol arise,

supply of LPG in rural areas

1168. SHRI SHIVA CHANDRA JHA:
Will the Minister of ENERGY be pleas-
ed to state:

(a) whether Government have any
plan for the supply of PG in the
rura] areas of the country;

(;) if so, what are the defails there-
af; and

[RATYA SABHA]
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(c) if the answer to part (a) above be in
the negative, what are the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI DALBIR
SINGH): (a) to (c) According to the plans
drawn up by the oil industry with the
completion of 1980-81, 1981-82 and 1982-
83 rosters for appointment of dealers, all
towns with population above 50,000 and
aU district headquarters would be covered
for supply of LPG. With the completion of
1983-84 roster, a large number of towns
with a population of 20,000 wc,ild also be
taken up. Subsequently it would ';c possible
to extend supply of LPG to the rural areas
depending on product availability and
potential in the rurnl areas. Presently,
wherever feasible rural areas on the peri-
phery large towns are supplied LPG by the
existing distributors, keeping the safety
aspects in mind.

Energy generation ia Private Sector

1169. SHRI SHYAM SUNDAR
MOHAPATRA: Will the Minister cf
ENERGY be pleased to state:

(a) what is th, State-wise power
position vil-a-vis ratio of power failure;
and

(b) whether there is any scheme to
allow the private Sector to nave their own
power plants to augment power gener.-
Ir>n'

THE MINISTER OF STATE IN TIIE
MINISTRY OF ENERGY fSHRI VIK-
RAM MAHAJAN): (a) The power
positioii In the country is much better as
compared to last year. A statement
showing the state-wise power supply
pcsUion in the country, which olso gives
surplus/shortage during April to Sept. 1982
is attached. (See Appendix CXXIV,
Annexure No. 77).

(b) The following two proposals re-
ceived from existing private sector
companie; are under techno-economic
examination in the Central Electricity
Authority:.—
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(1) Proposat froin BM/s. Calcutta

Plectric Surply Corporativa for iMe-

gtallstion of 2x60 MW units as re-
plarement of seme. of their existing
un'ts.
{ii) Proposal from M/s Tata Elec-
tric Companies for installation eof

secondl unit of 500 MW as replace.
ment of 3 % 52.5 MW old sets.

Seltlng up Training Instiiute at
Mikiah Co

1170. SHRI KALYAN ROY: .
SHRI HAREKRUSHNA MAL-
LICK:

‘Wil the Minister of ENERGY - be
pleased to state:

(a) whether Government have re-

ceived two representations dated 37th -
August and 25th September, 1382 from

a Member of Parlipment regarding

setting up of a Training Institute at -

Maldah for mining Sirdars, Overmel
ete. in cpal mines in vlol.ati.on of sll
nopms and principles and ﬁnaucial
sanctjon;

(b) it so, what are the detalla of
these two representations; .

(c) when was this decision token
and by whom sand in which meeting
of the Board Directors and how
much money was sanctioned;

~ (d) what was the criterion
gelecting Maldah and tralnees;

{e) whether the presgat saoting
Chairman, CIL sent a ielex dated the
%pd August, 182 directing one offi-
cer 1o hire out a proper building with-
in seven days and collect the names
end delails thereof;

() whether Government have fylly
vestigated into this matter and If
so0, whtn and results thereol and #f
mol, what are thg reasons therefor;

for

{g) 'whether any actjon hds been
taken against the Chalrmen, CIL
and others who wers responsible for

[ 18 OCT. 1982 ]

this project amd It not, reasoly theres 1
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THE MINISPER ©F STATE B THE
MINISTRY OF ENERGY (SHRI GAR-

giwm MIEHRA): (2) Yea

(b} It has been stated in thepe re-
presentations that a training iwctSinte
is being st up at Maldah withoot sny
sanction or approval . It has algg besn
suggested that if any training school
is te be opened for Overmsn snd
Ing Sirdars it should be located
the mining region and there
be proper sanction and candidutey
selected on the bamis of merit

() to (¢) Information is
collecied and will be laid om the Takie
of ihe House. - _
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" 1171, SHRI KALYAN ROY: ==

. BHRI HAREKRITSHNA MAIL-
*  LICK:

Wil the Minister of ENERCY h
pleased to state:

(a) ﬂfhﬂh&!(}overm PN
tign has been. drawn to sn edibexisl
appearing in the ‘Economic Times' dat-
ed the 30th August, 1922 captiomed
“Casl Quality” wherein it is stated

““Cagl output from underground min.

ing bas declined in  abgoluie -~ terows
since 1977-78; it is difficut to explaka

- the Ml in output of, coul from nder-

ground mines against the buckgvousd
OXtheinvmtthﬂhm“
tuch mioes”;

(b}ﬂw.Mmthem -
this regard

{c) what is underground snd open
cast production separately, company-
wige, from -1977-78 to end of 1982
year-wise apd grade-wise;

(d) how much invegtment has bewn
made for underground coal mines amd
spencast mines. senarately 1073, Iﬁl.
1980, 1991 and 158z wear-wi i
company-wise; and
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